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I3y THE CENTRAL ADMIN ISTFATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

0.,A.NO,935/97 Date of Order: 25,7.,97
BETWEEN 2

G.Subba Rao : .+ Applicant,

AND

1, Union of India, rep, by its
General Manager, Rail Nilayam,
S.C.R1ly,, Secunderabad,

2, Chief Engineer (Open Line),
Rail Nilayam, S.,C.R,, Secunderabad,

3. Divisional Railway Manager,
Sanchalan Bhavan,
Secunderaba . Division,
S5.C.Rly,, Sgcunderabad.

4, Senior Divisional Engineer (Co-ordinationp),
Sanchalan Bhavan, Secunderabad Division,

8.C.Rly,, Secunderabad, es REespondents,
Counsel for the Applicant e. Mr .8 ,Ramakrishna Rao [|.
Counsel for the ReSpOndenEE//. ee Mr, K,Siva Reddy
CORAM 3

HON*BLE SHRI R, RANGARAJAN : MEMBER (ADMV,)
HON'ELE SHRI B.S, JAI PARAMESHWAR : MEMBER (JDL,P

ORDER

X Oral oxder as per Hon'ble Shri R,Rangarajan, Member (Adnn.f X
. "

Mr.S.,Ramekr ishna Rao, learned counsel for the applicant

and Mr,K.S{va Reddy, learned standing counsel for the r espondents,

2. It is now stated that the revision petition is disposed of,

However the revision petition is not challenged if it is required
to be challenged, The leammed counsel for the applicant submits

that he is withdrawing this OA and filega fresh OA including the
[

orders passed in the revision petitiony The above request is

permitted, The OA is disposed of as withdrawn with liberty to the

applicant to file a fresh OA including the orders on the revis jon

; /\petition if requir a\Fﬂhéi__,,,«Aé%?
AMESHRAR )

“( B.Sad ( R,PANGARATAN )
Merber (Judl,) Member (Admn, )
qﬂ\’\/by) Dated: 25th July, 1997
( Dictated in Open court ) /%Vfﬁi;
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Copy to:

1 The General Manager, South Central Railuay, Railnilayama, Secd
2, Chief Engineer,(Open Lina),Railnilayam,South Centrsl Railuéy,59:$

3. Divisional Railway Marm gar, Sanchalan Sahavah,59c201Vision,
South Central Rsilway, Secunderabad, "

4§ Senior Qivisicnal Enginser,(Co-ordination), Sanchalan Bhavan,
Secunderabad Division, South Central Railway,Sec.

5¢ One copy to Mr.S5JRamakrishne Rao, Advocate,CAT,Hydaerabad,
6. One copy to Mr.K.Siva Reddy, Addl.CGSC,CAT,Hydarabad,
7. One copy to DJR(A), CAT,Hydesabad.

B. One duplicate copy.
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. TYPED gy k CHECKED BY
COMPARED BY | APPROVED BY

IN THE CENTRAL ADNINISTRATpug TRIBUNAL -
- HYDERABAD

THE HON'BLE SHRT RVRANGAARJAN: M(A)
| - AND |
THE HON'BLE SHRI 8.5, 30 panaMESHu§R§m
| ST

DiTED: A ST SR

DRDER/JUDGE MENT

Zm.n_/n.ﬁ/c.ﬂfwa;
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' Disposed of With directions, ——

. I
- Dismissad ’

Dismi sed as Withdrawn
Dismisaed ?cr-default

Ordered gjected,
No order aid tg costs; .
YLKR | | II Court,
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Central Adminjsirative Tribunal
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